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Ld.Counsels for bdth sides are present. 

Ld.Counsel for the applicant submits that the Order 

of the Tribunal passed in OA/597/1996 has been implimented by 

the respondent authorities and, ther fore, he prays that the 

matter may be dropped. 

In view of the above, 	t e contempt proceeding 

initiated by the c.pplicant is, theref re, dropped. 

Nityananda Prusty, 	 B.P.Singh, 
Judicial Member. 	 Administrative Member. 


